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The Ministry of Tourism is also taking appropriate steps in order to ensure
safety and security of tourists, including foreign tourists through setting up of tourist
Police at Prominent tourist spots and adopting the code of Conduct for Safe and
Honourable Tourism. An advisory has been posted on the Ministry of Tourism website
www.incredibleindia. org.

Introduction of four labour codes

2004, SHRI AJAY SANCHETI: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

{a) whether Government has identified four labour codes;
{b) 1l so, the details of these four labour codes identified by Government; and

{c) whether any targets have been set for their introduction and if so, the details
thereof?

THE MINISTER OF STATE OF THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI BANDARU DATTATREYA): (a) to (¢) The Second National
Commission on Labour has recommended that the existing Labour Laws should be
broadly grouped into four or five Labour Codes on functional basis. Accordingly,
the Ministry has taken steps for drafting four Labour Codes:

o Code on Wages

o Code on Industrial Relations

o Code on Social Security and Welfare

o Code on Safety and Working Conditions

by simplifying, amalgamating and rationalizing the relevant provisions of the Central
Labour Laws. All these codes are at different stages.

Central assistance to Rajasthan

2005. SHRI DARSHAN SINGH YADAV: Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

{a) the yvear-wise and scheme-wise details of Central assistance given to Rajasthan
under various Centrally Sponsored Schemes (CSS) for labour during the last three
years,

(b) the year-wise and scheme-wise number of labourers got benefited from the

above schemes during the last three years;

{c) whether the State Government had requested for supplementing its efforts
through financial help for schemes/programmes that it 1s implementing for the

labourers; and



